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SHRI VAYALAR RAVI: We fuliy
support-it, The P, M, wil] take the
initiative, I hope so,

SPECIAL MENTIONS

Traffic congestion between Haryana
and Delhi
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AGITATION IN THE MINDS OF
ARTISTS

SHRIMATI VYJAYANTIMALA
BALI (Nominated): Madam, thank
you for allowing me to make my
Special Mention.

Madam, we are a great nation with
1ich ancient culture. Our artists
have been renowned throughout the
world from timie immemorial. They
have earned laurels throughoyt the
annals of history. No doubt, the
State by patronage of artists played a
prominent role al]l through achieving
these grand heighis. Butf, unfortu-
nately, today, things are not very
happy for our aitists. Only the
other day, the House in a unanimous
voice pointed out the plight of our
sporispersons. Madam, you yourself
had made certajy observationg clearly
stating about the plight of our sports-
persons. Today, I am pointing out
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the sad plight of our performing
artists. Madam, ap artist is always
in search of tryth and he is a creator
of values. He will produce rvicher
and livelier canvas if he gets down
to projeciing universal valueg guch as
human - dignity, sanctity of human
life, integration of creation, social
justice, peace and so on. Ars longa
vitg brevis. It means art js long
while iime js fleeting. It is because
art is concerned with valyes that
transcend time. Art iy not about
power. It is not about ideology. It
is about humap predicament

in a
chaotjc world.

For an artist, art 1s
a.liberating act. Art is an ensemble
of various methods of establishing
and assembling reality. Madam, I
hope 1 am not sermonizing. But it
is a fact. It ig g reality which dawns
and develops with time. 8o, .this is
the value of arg and this is how
artists help the society. But, (oday
artists are in a quandary. They
fee] that they are a neglected lot,
Madam, some time back, in the other
House, I had raised a similar issue.
I was pleading for giving recognition
to the Scciety of Bharatnatyam Art-
ists of India, ABHAI, It is an estab-
lished artists’ forum trying to profect
the inieresls of artists all over the

country. I would plead with the
Government once again to give due
recognition to the society. For

quite some time, this Association has
been representing to the Govern-
ment. They have given various pro-
posals and projects for safeguarding
the interests of the performing artists
who contribute a great deal to the
cultyral uplift of the country. Help-
ing the performing artists with cer-
tain basic facilities would be in the
interesy of the mnation as @ whol.e.
Artists are the most neglected lot
this country. While they contribute
to the gensitive life of people directly
or indirectly, it is the duty of an
elected Government to facilitate them
with basic requirements. AT and
culture are an integral part of human
1life gnd performing art plays a vital
role in the day-to-day life of people.

Now I would request the Govc‘:'n-
ment that professional artis’gs with
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proper identity, which could be work-
ed out, be given the following facili-
ries. MMadain, [ wil) be failing in my
duty if I don’t thank Mr. C. K.
Jaffer Sharief, the Minister of Rail-
wayg for the restoralion of concession
up io 40 per cent in the Railways.
I consider this a valuable gesture
towardg helping artists.

SHRI SANGH PRIYA GAUTAM
(Uttar Pradesh): Ig it in all classes
or only second class?

SHRIMATI VYJAYANTIMALA
BALI: Tn the second class. But it
augurs wel] because the artists were
in a guandary. He hes restored it
We are grateful to him., -

SGTeE : GEIEAT T AD
ST Y FErar q afaer gY w7 g

SHRIMATI VYJAYANTIMALA
BALI: “We will ask for more conces-
sions in all classes. ‘T woyld request
the Indian Airlines to give conces-
siong op the same lines ag are given
to sporis persons, to eminent artists
who trave]l abroad for giving perfor-
mances, at least, four times in a year.
The paymentis to top-grade dancers
on the Doordarshap should also be
cestructured and should pe made on a
par with top-grade musicians. Madam
thore seems to he some difference as
far as payments are concerned in

the case of top-grade dan_cers and
top-grade musiciafns. I would requ-
est the department to take mote of

this. There should be 100 per cent
tax exemption on donations made to
non-profit organisations. There
shoyld be tax concession on a par
with exporters to artisis performing
abroad as they are propagating the
vich heritage of the country.
Madam, unhesistatingly 1 would say
that these arg the minimum demar}d's
of the performing artists and consi-
dering the great contribution that
they make towards Dpreserving and
advancing our cultural values, I am
cure the Ministry of Information and
Broadcasting, the Ministry. of Civil
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Aviation and Toyrism and the Min-
istry of Financ, would consider

favourably al] the suggestions made
above. Thank you.

THE DEPUTY CHAIRMAN: These
are very good suggestions and that
reminds me of two impor(ant issues
which concern the great sons of

India. We hav, just now talked
about Shri Krishna Menon. We have
also talked about artists. I must

inform the Hoyse that we are ele-
brating the birthday of Guru Rabin-
dranath Tagore in a %efitting manner
tomorrow at 7 o’clock.

There is going {o be a function in
the Parliament House Annexe, Invita-
tions have been sent to all the Mem-
bers along with the parliamentary
papers. I hope 2all of you have
opened the covers and _seen the
papers, Depending on the number
of Members who attend the function,
we would come to know how many
of you have read the parliamentary
papers and how many of you have
kept the envelopes closed becauge we
sent the invitation cards through our
Disiribution Branch. You are also
invited for dinner.

* SHRI JAGESH DESA] (Maharash-
ira): There is another function in the
morning, at 9.30 a.m, -

THE DEPUTY CHAIRMAN: That
is also g Parliamentarians’ function
after Copeanhagen. Tomorrow S the
Parliamentariang’ Day. ‘They have
{o celebrate meny things. Mr,
Satish Pradhan has taken my per-
mission. Heg will come after lunch.
I have two names. One ig Smt
Renuka Chowdhury and the other is
Mrs. Chandrakala Pandey.
we can finish these Special Mentions
now. Now, Mrs. Renuka, plesse
make a brief Special Mention.

DROUGHT AND DRINKING WATER
PROBLEM IN ANDHRA PRADESH

1 'think.

[8 MAY 1935 ]
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SHIMATI RENUKA CHOWDHURY
(Andhra Pradesh). Madam, I am

raising this issug with greag concern
because it needs foresight.

it is not
enough that we talk in Parliament
on Central Government’s cconomic

reforms, liberalisation and globalisa-
tion, uplift of the poor etc, What
is the use if we don't have clarity of
thought and vision and he able to
supply the fundamental nseds of the
people. Today in Andhra Pradesh,
we have 5 peculiar situation, We
have a State Government which has
gone on record saying thai the Chief
Minister ig willing to supply power to
the farmers at a subsidised rate of
Rs. 50/~ flat. That is it. They
should pay only Rs. 50/- flat for using
power for cultivation. On the con-
trary, the Andhra Pradesh State
Electricity Board hag put up an ad-
vertisement in the leading dailies, in
regiona] languages, telling the far-
mers to take a crop holiday for the
summer crop. Th, adverticement
says thay the farmers should not
rajise the summer crop because the
Board cannot supply power to them,
The State Government hag not come
out with policy nor has it been reflec-
ted in the statement made by the
APSER as to what compensation they
are going (o give to the farmer com-
munity if they take a crop holiday for
the summer crop. Six  hundred
mandals have been declared drought-
"it and the people, the farmers in
particular, have been rendered un-

employed, for the first time in the
history of Andhra Pradesh. Andhra
Pradesh has an unfortunate history

in the last one year and the tobacco
growers—tobaceo is the main crop of
Andhra Pradesh—weve also asked to
take a crop holiday ®ecause China
has stopped import of Indian tobacco
because of our trade relations with
All this comes down to the
crux of the matter. If v don’t sup-
ply water for cultivation and drink-
ing water for the citizens of India,
then how are we inviting the multi-
nationial companies to come and set
up industries here, furth-- depleting
our existing power? Al] of you must



